
OFFICE OF TI-IE PRINCIPAL DIS'1'RIC'I‘ & SESSIONS JUDGE
PATIALA HOUSE COURT : NEW DELHI’ DISTRICT : NEVV DELHI

1'37- _()RDER

ln partial modification of this office earlier order bearing No. 425-500/Bail & I-‘iling/Judl./l’rin. D&SJINDD/Z02-1
dated l5.0l.2024 and in exercise of powers vested to the undersigned inter aliu under Section 10(3) of the Criminal
Procedure Code, 1973 as in force in Delhi, I hereby authorize the following Additional District & Sessions Judges of New
Delhi District to hear and dispose of flesh baiVurgent criminal applications and pending bail applications pertaining to the
New Delhi District Sessions Division mentioned at column No. (2) w.e.f. 01.02.2024 I0 15.02.2024 in accordance witl".
law

.\’ame of the Judicial Ot'fi:er Police Stations & Investigating Agencies (.\'ew Delhi l“ Link Judge 2"" Link Judge
District)

U) (2) (3) to

(BQ5_'lIl5&Jl
Sh Pawan Kuman CBI. Central Excise. Chanakya Puri. Custom. DelhiASJ (SI-”I'C) rp O

Viisant Kunj (South) and Vzisunt Vihur.
Canlt.DR|.GS'l'.lGl/\i ort.lGIMetr R.K.l’t1mm.

Sh. Sudhir Kumar Sirohi, Ms. Apama Swami.
Spl. Judge NDPS ASJ-07

\

1RQ§ i‘E,R-2)
CAW Cell. Crime Brunch, EOW. Naraina. Sagaipur.
Sarojini Nugar. South Campus. Vasant Kunj (Nortii)

and Kartavya Path.

Ms. Kiran Gupta.
ASJ-04

Sh. Sudhanshu Kaushik, Sh. Chander lit Singh.
ASJ-O6 ASJ-03

(ROSTER-IQ
Burakhamba Read. Coimaught Place. Cyber Police
Station. I-1ni'0rccmentDirectonitc, FERA. lndeipuri.
Kishangarh. Mandir Marg, North Avenue. l’arliemcnl
Street. PFA. PMLA. Piagati Miiidan Metro. Raiecv

Chowk Metro. South Avenue. Tilak Marg and 'l'uglilak

Sh. Dcvender Kuniar
Jangala,
ASJ-05

Road.

Dr. Ilardecp Kaur, Sh. Sudhir Kumar Sirnhi.
ASJ-02 Spl. Judge NDPS

I)-1.02.24. l0.02.2-I & 11.02.24 -Imliclay (s)

'l‘he bail/urgent applications pertaining to Special Acts viz. NDPS Act/NCB, POCSO, NIA, MCOCA, TADA,
Special Cell cases. SC/ST Act, UAP Act. Drugs & Cosmetics Act and Ofiicial Secrets Act shall be dealt with by the
concerned designated Courts, New Delhi District.

Note:- In case, if any Judicial Officers mentioned at olc umn no. 01 and their respective links mentioned at
ole umn no. 03 & 04 happens to be on leave or not available due to . y reason, the senior most

Additional Session Judge, New Delhi District available on that day s hear and di f frsposc o eshbail/urgent criminal applications and pending bail applieationsiri accord nc with law.

1 ] <;.<I -} 2Q3
No. _ _ ,_/Bail 8:. Filing/Judl./l’rin.D&SJlNDD/2024
K-Zmuctonwdcdlounliermauen to:
l. The Registrar General. Hoii'blc lligh Court of Delhi. New Delhi.
2. All the Principal District 6: Sessions Judges. Dclhi!Ne\v Dlliill.
3. The Principal Iiiduc. Family Court. Dwrirkn (HQs). New Delhi.
4. The Principal Judge. Fninily Court. New Delhi District. PIIC. ND.
5. The Judge ln-eltarge. Mediation Centre. New Delhi Distnel. PIIC. ND.
6. The Member Secretary. DSLSA. New Delhi District. PHC, ND.
‘I. All the Judicial Olliccrs. New Delhi District. PHC. ND.

 mcer-lnwhnrgc. Biiil 84 Filing Section Rt Administration llnncli. NDD. ND.
. ie chsitl: Committee (Hindi 6; F.n|;lisli). Tis Ilamri Cnurts. Delhi.

I0. The Chic!‘ Prosecutor. New Delhi Distnet. PHC. NI).
I l All the llonoi-airy Secretaries. Bnr Associations. DclhiINe\v Dellri.
iZ,Till2 In-eluirgc. Lock-tip. New Delhi District. Pl I0. ND.
|3.TilC Branch In-Chiirge. Conipiiler Branch, New Delhi District. PIIC. ND
I4 Render/PS to tlic undc ' 1 ed. l'Sl|_,Xi .
l5 The PROIAPRO. New Delhi District. PHC. ND

- elm(Saniay rg-I)
Principal District & Sessions Judge
New Delhi District, Pl-IC, New Djell '.

Dated

%ii"*"*
Principal District & Sessions Judge
New Delhi District, PHC. New Delhi
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